
   
 

   
 

   
 

  
 

        
      

       

 

      

          

    

   

 

   

     

 
 

  
  

 

   
 



CP No.59/(MAH)/2016

Order
CP No. 59/58.59/NCIT/IVIB/MAFV20L5

The answering Respondent side having already filed reply to the main

Petition, the Petitioner is at liberty to filgejoinder if any, within two weeks hereof

and if any reply is yet to come from any of the Respondents, they are at liberty to file

within two weeks.

List this matter for hearing on 7.3.2017.

B.S.V.
Member (Iudicial)

V. NALLASENAPATHY
Member (Technical)
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